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Farakka Barrage

2364. Sh#i C. K. Bhattacharya: Will
the Minister of Irrigation and Powers
be pleased to state:

(a) whether the Gowernment of
India have received any proposal for
employing the staff and machinery
reieased from Damodar Valley Cor-
poration in the work of Farakka
Barrage; and

(b) whether any steps have been
taken for doing this?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) No.

(b) The proposal will be giv.en due
consideration at the appropriate stage
when these resources can be utilized.

Fruit and Vegetable Harvests

2365. Shri C. K. Bhattacharya: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether it is a fact that one
third to one half of India's fruit and
vegetable harvests are lost before
reaching the consumer:

(b) if not, what is the proportion
of such loss;

(¢) whether any step has been
taken to prevent such loss: and

(d) if so, the details thereof?

The Minister of Agriculture (Dr.
P. S. Deshmukh): (a) No, Sir.
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(b) Between 15 to 20 per cent of
the total production of fruits goes
waste on account of transport and
other difficulties.

(c¢) Yes, Sir.

(d) Necessary steps are being
taken to utilize the fresh fruits
wherever possible by preserving them
in various forms. For this purpose,
fruit and vegetable preservation
factories have been set up in the
various fruit growing areas with a
view to utilizing these surplus fruits.
In order to encourage the setting up
of these factories, Government of
India is givipg loans and several
concessions for stepping up exports.
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Slaughter Houses with Electric
Equipment

{ Shri Pangarkar:

2367. \ Shri G. K. Jedhe:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether there is any proposal
to open slaughter houses with elec-
tric equipment to slaughter the
animals;
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(b) if so, when it will materialise;
end

(c) the number of slaughter houses
with electric equipment at present in
India?

The Deputy Minister of Agricul-
ture (Shri M. V. Krishnappa): (a) to
(ch According to the Report of the
Ad hoc Committee on Slaughter
Houses and Meat Inspection Practices
(1957), there are no slaughter houses

in India with electrical equipment
intfended for stunning of animals
before slaughter. Mr, N. E.

Wernberg, FAO Expert on slaughter
houses, who was assigned to the
Governments of Bombay, West
Bengal and Madras has recommended
in his Report the establishment of
modern slaughter houses with elec-
trical equipment at these cities. The
recommendations made by  Mr.
Wernberg are under consideration by
the State Governments.

Ind'an Electricity Rules, 1956
2368. Shri Tangamani: Will the

Minister of Irrigation and Power bLe,

pleased to state:

(a) whether it is a fact that all
the State Governments issue certifi-
cates of competency as required under
Rule 45 of the Indian Electricity
Rules, 1956;

(b) if so, whether it is a fact that
different State Governments have
different names for these certificates;

(¢) if so, what is the name of the
certificate in cach State separately;

(d) whether there is a proposgl to
prescribe a uniform name for this
certificate; and

(e) if not, the reasons therefor?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) Yes.

(b) and (c). These certificates are
generally called the Electrical Super-
visors' Certificates, and Wiremen's
Permits. The Government of West
Bengal. under their Indian Electricity
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(National Certificate of Supervisor)
Regulations, have termed the certi-
ficatp issued by them under the com-
mon) syllabus as the ‘National Certi-
ficatd, of Supervisor'. It is not known
if other State Governments have also
given specific names to the certifi-
cates and permits issued by them.

(d) and (e). A proposal was made
by the Electrical Inspectors’ Confer-
ence in September, 1960, in regard to
the appointment of a Central Board
of Examiners for grant of Compet-
ency Certificates and permits to wire-
men, etc. The proposal is being
examined. In case such a Board is
set up, a uniform name could be
prescribed for the certificates and
permits granted by the Board.

Shortfall in Tons Traffic

2369. Shri P. C. Borooah: Will the
Minister of Railways be pleased to
state:

(a) whether there is likely to be
a shortfall of 9 million tons in terms
of originating tons traffic in the
Second Plan target of 19 million
originating tons for 1960-61 in the
crse of raw materials for Steel Plants
other than coal; and

(by if so, the rcasons for such a
heavy shortfall?

The Deputy Minister of Raidways
(Shri Shahnawaz Khan): (a) and
(b). Full requirements of the Steel
Plants, estimated at about 10 million
tons are being adequately met.

Originating Tons Traffic

2370. Shri P, C. Borooah: Will the
Minister of Railways be pleased to
state:

(a) whether there is likely to be a
shortfall of 2'5 million originating
tons traffic in the Second Plan target
of 10 million originating tons for
1960-61 in the case of coal for steel
plants; and

(b) if so, the reasons for the same?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) and
(b). Full requirements of the Steel
Plants, are estimated at about 75
million tons being adequately met.





